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life, I do not remember any occasion
when such a huge number of Mem-
bers of Parliament thought over a
problem and took such a tremendous
decision. Therefore, the responsibility
of taking a final decision lies with
this House which represents the whole
country. It is not a question of Guje-
rat; it is not a question of Maharash-
tra; it is not a question of Bombay
city people. It is a question of the
entire country and this House, repre-
senting the entire country, which took
the decision and those friends should
remember this thing.

The last speaker, Shri Patel said
that it does not matter if Bombay is
given to Maharashtra, 1t does not mat-
ter if Bombay is made a separate
State, and it does not matter if it is
given to a Central territory. What
he wants is, Gujerat should be a
separate State, But how does it mat-
ter, if it is a bilingual big State, for
that is the desire of the country.
That is the desire of the nation, and
that desire was embodied in that
decision which Parhament took at
that time. (Interruptidns.)

Mr. Deputy-Speaker: The hon.
Members should listen to others as
well.

Shri Heda: I may tell the House
that there were friends in the Opposi-
tion and who were defeated in the
last elections simply because they
supported the larger bilingual State.
So, the sincerity of those Members is
there, who knew that in the interests
of the country, if they recommended
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parochial or an individual issue.

I said earlier, it is not an issue
Maharashtra or Gujarat. It is

issue of the whole country. The
thing for them is to sit with us
formally, whenever they want,
try to convince such a huge body of
Members here and try to win the
majority, and then alone I think that
decision will be reverted.
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Another thing is that when the
country had taken the decision, it
was expected that that decision would
be given a fair trial. Unfortunately,
it was not done. What happened is .
not very difficult to imagine or sur-
mise. Different political parties and
different organisations and indivi-
duals and different samithis had
thrown plans and they organised
meetings and played on the emotions
of the people, and since there was
not much time left between the deci-
sion taken by the Parliament and the
date of elections, that emotion played
in some parts in the elections in diffe-
rent places.

Mr. Deputy-Speaker: Would the
hon. Member take some time more?
Shri Heda: Yes, Sir,

Mr. Deputy-Speaker: Then he may
continue the next day.

CREATION OF NEW ZONE OUT
OF N. E. RAILWAY

Mr. Deputy-Spesker: The House
will now take up the half-an-hour
discussion. Mr. Tiwary.
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Shri Jadhav (Malegaon): May I
pownt out, Sir, that there is no quorum.
in the House?

Mr. Deputy-Speaker: The bell is
being rung..... Now there is quorum.
The hon. Member, Pandit Tiwari, may
continue.
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Shri T. B. Vittal Rao (Khammam):
The decision to form this separate
zone by splitting the North-Eastern
Railway into two zones was taken
some time in May, 1957. May I know
the reasons for the delay in the forma-
tion of this new zone?

I would also like to know what the
determining factors for the formation
of a separate zone are, because we
shall have in this zone only a route
mileage of about 2,000, whereas we
have got various other zones which
have got as much aa 6,000 miles. So,

;hl:twomnpwmmhoemlu-

Further, in the new zone that is going
to be formed, I would like to know whe~
ther the divisional system of working
or the district system of working would
be followed, because we have switch~
ed over from the district system to
the divisional system.

Finally, I would like to know at
what stage the recommendations
made by the Estimates .Committee to
have smaller zones stand. I am speci-
fically asking this question because
these recommendations were made
nearly two years ago.

Mr. Deputy-Speaker: Shri Jhulas

Shri Jhulan Sinba (Siwan): I have
already had my answer outside this
Chamber. Therefore, I shall not
trouble the Minister here.

Shrl Shree Narayan Das (Dar-
bhanga): Since the details are lack-
ing, we are not in a position to know
what the circumstances were that
compelled the Government of India
to take up this question of regrouping
of railways once again. At the time
when this question of regrouping was
considered. ...

Mr. Deputy-Speaker: The hon.
Member should only ask one or two
questions, That is all that he can doat

this stage.

Shri Shree Narayan Das: What
were the special circumstances that
weighed with Government to have a
bifurcation of the North-Eastern Rail-
way? May I also know whether the
Government of India have considered
the gdifficulties that arose when re-
grouping was made, and whether
those difficulties will not also come
up now and be a great deterrent, and
will go against some of the employees
who are employed in this railway, by
their being transferred, and so on?

Thirdly, what is the opinion of Gov~
ernment now with regard to division-
alisation or ‘districtisation’t Have
Government taken a decision as to
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{Shri Shree Narayan Das)

whether the divisionalisation system
will’ be followed or the other system
will be followed. as was the view of
Government before. At that time,
there was no divisionalisation; there
were only district administrations.

My third pomt is that I support the
suggestion made by Shri Bibhuti
Mishra that Members of Parhament
from that area as well as members of
the State Legslature and organisa-
tions representing trade and com-
merce 1n that area should have been
consulted Why were they not con-
sulted” Why were they not taken
mto confidence before Government
took the decision? I would ask Gov-
ernment to say whether they should
not have consulted the Members of
Parhament from that area, the Mem-
bers of the State Legislature and the
various representative organisations of
trade and commerce there
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@ oy wfid, Wi vafie
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18+07 hrs.

The Lok Sabhu then adjourned till
Eleven of the Clock on Saturday, the
17th August, 1957.



